NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 26.08.2021 (THURSDAY)
COURT —1II (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member
(Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Competition App. | Grasim Industries Ltd. Nisha Kaur Uberoi Bulbuli Richong-R1
(AT) No. 13 of Vs. M. M. Sharma-R2
2020 & I.A. No. Competition Commission of India &
36,44 & 47 of Anr.
2020 & 1121 of
2021
With
2. Competition App. | Textile Consumers Foundation M M Sharma Samar Bansal-R1
(AT) No. 11 of Vs. Nisha Kaur Uberoi-
2020 Competition Commission of India & R2
Anr.
3. Comp. App. (AT) | Giriver Hotels & Resorts Pvt. Ltd. & D.K Bhalla Anil Mehta
No. 78 of 2020 Anr. Siddharth Bapna-R1
Vs. & R2
Gajendra Singh Panwar & Ors. Sudeep Sudan-R3 &
R4
For Directions
4. Comp. App. (AT) | IFGL Refractories Ltd. Pradhuman Gohil Kumarjit Banerjee
(Ins) No. 12 of Vs.
2020 Agrawal Structure Mills (P) Ltd.
5. Comp. App. (AT) | Ashok Gulab Chand Baid Charu Sachdev Dhaval Deshpandey
(Ins) No. 18 of Vs.
2020 Starwing Plastic & Chemicals Pvt. Ltd.
6. Comp. App. (AT) | Committee of Creditors of Educomp Misha Kartikeya Jaiswal
(Ins) No. 587 of Solutions Ltd. Ashly Cherian-RP
2020 Through State Bank of India Anisha Mahajan-R1
Vs.
Mahender Kumar Khandelwal,
Resolution Professional of Educomp
Solutions Ltd.
7. Comp. App. (AT) | Pani Logistics Vishakha Gupta Sumit Kansal-R1
(Ins) No. 04 of Through its sole proprietor, Kiran M. Senu Nizar-R2
2021 Jain
Vs.
Sona Alloys Pvt. Ltd.
Through its Resolution Professional
Vikas G Jain & Ors.




For Admission (Fresh Cases)

8. Comp. App. (AT) | Anita Jindal Himanshu Satija Himanshu Yadav
(Ins) No. 512 of Vs.
2021 Jindal Buildtech Pvt. Ltd. & Anr.
9. Comp. App. (AT) | Paramwir Singh Tiwana & Ors. Bilal Ali Neeraj
(Ins) No. 554 of | Vs. Abhijeet Sinha
2021 Puma Realtors Pvt. Ltd. & Anr. Abhinav Goyai-R1
Adhish Sharma-R2
Vivek Malik
10. | Comp. App. (AT) | Vivek joshi & Ors. Gautam Singhal Abhijeet Sinha
(Ins) No. 564 of Vs. Abhinav Goyai-R1
2021 Pawan Kumar Garg & Ors. Pawan Kumar Garg-
RPAdhish Sharma-
R2 & R3
11. | Comp. App. (AT) | R Harish Raghavji Patel Nitin Mishra
(Ins) No. 651 of | Vs.
2021 Steel Investments Pvt Ltd & Anr.
12. | Comp. App. (AT) | Bharat Gupta Mukul Lather
(Ins) No. 655 of Vs.
2021 Jbb-Everest Buildtech Pvt. Ltd. & Ors.
13. | Comp. App. (AT) | Vishwajeet Subhash Jhavar Malak Bhatt
(Ins) No. 670 of | Vs.
2021 Alfa Fagade Pvt. Ltd. & Anr.
14. | Comp. App. (AT) | Ram Ratan Modi Sanjana Nandi Soumya Dutta
(Ins) No. 672 of Resolution Professional of Ducans
2021 Industries Ltd.
Vs.
Merico Agro Industries Pvt. Ltd.
For Admission (After Notice)
15. | Comp. App. (AT) | Dhiraj Narsinghbhai Patel Malak Bhatt Honey Satpal
(Ins) No. 344 of | Vs. Nipun Singhvi
2021 Lancer Laser Tech Ltd. & Anr. Samriddh Bindal-R1
Saurabh Sharma-R2
16. | Comp. App. (AT) | Gurpreet Singh Chadha & Ors. Siddharth Banthia Nizam Khan
(Ins) No. 480 of | Vs. Abhishek Anand
2021 International Recreation and Kumar Anurag
Amusement Ltd. Singh-R1
Through Resolution Professional & Ors. Nilotpal Shyam-R2
Ayandeb Mitra
For Hearing
17. | Comp. App. (AT) | Ashutosh Sharma & Anr. Raghav Sabharwal Apoorv Sarvaria
(Ins) No. 297 of | Vs. Manan Shukla-R1
2021 Punjab National Bank & Anr. Naresh Kumar Munjal
Karan Valecha-R2
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-
Registrar
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